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DEIHTI LEGISLATIVE ASSEMBLY

BULLETIN PART -~ II
(General informmation relating to Legislative & other matters
Monday, July 10.'1995/@shadh 19, 1917 jSaka]

No.187
DETENTION AND RELEABZE OF .A MIEMBER

The following communication dated 27.6.1995 addressed
| to the Hon'ble Speaker, Delhi Legislative assembly f£rom the
| Deputy Commissioner of Police, New Delhi District, New Delhi
was recsived on 7th July, 1995 s~ '

"I have the honour’ to inform you that

Shri Haroon Yusuf, Hon. Member of ILegislative
Ass~embly, N.C.T. of Delhi alongwith his_ other
supporters was detained under section 65 of Delhi
Police J4ct, 1978 for disobeying the lawful directions
of Police from Parliament Street in front of Police
Station, Parliament Street, New Delhi at.11.50 &.M
today i.e. 27.6.95,

He was released at 1207 hours from Police Stati
Parliament Street,. New Delhi, the Same day i.e. 27.6.

= i

No.198
DE'I’ENI‘ION AND RELEASE OF MEMBERS

The following communication dated 6.7.95 addressed to
the Hon'ble Speaker, Delhi Legislative Assembly from the Dep
Commissioner of Police, New Delhi District, New Delhi was
received on 7th July, 1995 - :

"I have the honour to inform you that S$/Sh. Ram Bhaj.
Swarup Chand Rajan; Jai Prakash Yadav; Rajender Gupt
Brahm Singh Tanwar; Nand Kishore Garg, Karan Singh T
Kirti Azady Hari Krishani Murari Singh Panwar; Fateh
Singh; 0.P. Babber; Alok Kumar, Chand Ram; Darshan I
Bahl; Jai Bhagwan; Vasdev Kaptan; Bodh Raj; Madan Lal
Balbir Singhs Naresh Gaur; - -Mewa Ram Arya; Ram Pal K
Puran Chand Yogi; Moti Lal Sodhi; Devender Singh; Je
Solanki; Gauri Shanker Bhardwaj; Satish Chandra Khan
Sat Prakash Rana; Dharam Dev Solankis Prof. P.K. Ch

Dr. Gyan Chand and Km. Purnima Sethi Hon. MemRers of
Legislative Assembly,N.C.T. of Delhi alongwith their
supporters were detained under section 65 of Delhi P
Act, 1978 for disobeying the lawful directions of Po
from Parliament Street, in front of Police Station,

liament Street, New Delhi at 12.35 p.M. today i.e. 6.

_ They were released at 1.05 P.M. from Police St
Parliament Street, New Delhi, the same day i.e. 6.7.9

P.N. GUPTA
SECRETARY




